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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
AT NEW DELHI

ORIGINAL APPLICATION NO. 989 of 2019

IN THE MATTER OF:

Ved Prakash Agarwal ... Applicant
-VERSUS-

Municipal Commissioner, Ghaziabad Municipal

Corpn. & Ors. ...Respondents

COMPLIANCE REPORT ON BEHALF OF THE
MUNICIPAL CORPORATION, GHAZIABAD

1. This report is being filed by the undersigned Posted as City
Health Officer Municipal Corporation, Ghaziabad, Uttar Pradesh in
compliance of the order dated 24.01.2020 passed by this Hon'ble
Tribunal.

2. That in pursuant of the order dated 24.01.2020 passed by this Hon’ble
Trnbunal:

“8. From the above, It Is clear that there is blatant violation of law
which needs to be checked forthwith by stopping polluting activities
and recovering compensation from polluters, apart from any other 4
statutory action. Beyond issuing notice, there is no information
about any other action.

4. Let further action be now taken and Let further action be now

taken and a report furmished by UP State PCB and Ghaziabad




Nagar Nigam within one month by e-mail at Judicial-ngt@gov.in,”

(Annexure 1)

That it is most respectfully submitted that the Respondent Nagar Nigam
Ghaziabad lodged FIR on 03.12.2019 in P.S. Kavinagar, Ghaziabad w/s
2 & 3 of Prevention of Damage to Public Property Act, 1984, S. 37 of
the Air (Prevention and Control of Pollution) Act, 1981 and w/s 278 of
the Indian Penal Code, 1860.

That it is further submitted that a Letter dated 04.02.2020 by the
undersigned has been sent to SHO, Kavinagar, drawing attention to the
lack of effective proceeding in the matter.

That it is humbly submitted that as per GO CS/89(1)9-A-3-2003-
62WRIT/2003 dated 05.09.2003, that it is within the jurisdiction of the
Development Authorities and Awas Vikas Parishad to take action in
case of commercial activities being conducted in residential areas.

That it is respectfully submitted that environment and public health are of
the prime concerns to the Corporation and it is working with utmost
sincerity towards providing healthy environment to citizens in pursuance
to the right to life as enshrined in Article 21 of the Constitution of India.
That it is submitted that the Corporation is fully aware of its social
responsibility and committed to the cause of preservation of environment
and shall take all necessary measures for the implementation of any order

that may be passed by this Hon’ble Tribunal in letter and spirit.




That it is humbly prayed that this Compliance Report may kindly be

taken on record.

Through
t ’
Yagyawalkya Singh

Advocate




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

AT NEW DELHI

ORIGINAL APPLICATION NO. 989 of 2019

IN THE MATTER OF:
Ved Prakash Agarwal «. Applicant
N -VERSUS-
Municipal Commissioner, Ghaziabad Municipal
Corpn. & Ors. ...Respondents
AFFIDAVIT

I, Mithlesh Kumar $/O Sh. Bhushan Singh aged 42 years, presently posted as
City Health Officer, present at New Delhi, do hereby solemnly affirm and

declare as under:

1. That T am authorized to represent Municipal Corporation, Ghaziabad in
the above-mentioned case and I am well conversant with the facts and
circumstances of the case and as such competent to swear this affidavit in

my official capacity.

2. That I have read and understood the contents of the present Affidavit and
say that the contents are true and correct as per the official record available

with my office and my belief.




3. That the contents of the Affidavit are drafted under my instructions and I
have understood the same.

NMW.

Deponent

VERIFICATION

I, the above-named deponent, verify that the contents of this affidavit are
true and correct as per my belief and the official record available with

my office, nothing material has been concealed there from.

Verified at New Delhi on this _| 2__day of_&&ga#, 2020.

MM-Q Masta -«
Deponent
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Orlginal Appiication No. 989/2019

(With report dated 23.01.2020)
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Prakash Aggrawal Foe .

Versus

M

!W Commissioner, Nagar Nigam gl | Meopmstentid

\ f hearing: 24,01.2020 ¢
&“N HON'BLE MR. JUSTICE ADARSH KUMAR m;ﬁ&_

HON'BLE MR, JUSTICE S.P WANGDI, JUDICIAL
| L normnn.mma.nggrnm

) X
For p. Dalcep Dhyani, Advocate fog UPPCB
‘ ‘ - ulc:ah Kumar, Adypéate w
'7

onnm “

mport as\;o\xght Central Pollution
ard (CPCB), W esh Stn llution Control Board

(upaycar‘@ Magistrate, (G @b«ﬁd the Municipal

Commissioner, Ghanabad\wnth ;'el'crenoe to the allegation of illegal

1. tual

operation of dairy farms in residential colony of Chiranjiv Vihar,
.Ghaziabad. According to the applicant, operation of such dairies was
resulting in degradation of environment and causing harm to the
public health.
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Accordingly, a Joint Inspection report has been furnished by Uhe
CPCB on 23.01.2020 acknowledging liegal operation of dairy farms
with no safeguards for disposal of waste. The water samples have not
been found o be mesting the standards. Observations from the

report are;

!
’
f “4.0 Wastewater/sewage quallty:

It was observed that the untrected wastewaler Jrom
households as well as dalry farms of Chiranhkiv Vihar
finds its way to a drain located between railway line
and Sectors-2 & 3, Chiranjiv Vihar, which ultimately
v eets the River Hindon. During ¢ inspection, grob
/“samples of wastewater were €0 lec Jrom two
locations of drain to assess the qualifgaiine quality of
A L waste water is tabulated as follow: !

. g G
Parameters | Upstream Downstream 'l'h’.
amental

of drain |of drain | Envl
(Latitude: (Latitude:28. (Pre ection)
= |Rrates,/ 1986,

28.663158 |664547HN, T
Longltude:77, Schedule-Vi:

g
Longltuder™ 469693E) || o.lcr'g‘l

) !u‘g_l'lrdn Jor
Discharge of
Environmental
e A
Pollutants in
e
Publlc Sewers
-

,i/$fr 1 f

' 5.5-9.0
e
[ o - - o
3. pop,mg/l | =81"" 1 350
|
| ) e
4. T85,mg/! 144 133 600
B AR s
8 TDS,mg/ ! 644 508 s
R _______————__._.__——___,’f
. 6. Chloride,mg 79 98 -
/1
e
e =]
NOs-N,mg/! 2.15 1.96 -
L_,————l___’——__,___——-—
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e ————
Sulfate,mg/1 55 64
z .
g PO4-P,mg.1 3.2 2.9
10, Total
14 %1
Coliform, or 33X 100
MPN/ 100mt
' {8 Fecal 1
X107
Coliform,Mp RS
N/100mi
12. Fecal 23X 10 33x10¢ N
Streptococci,
MMwml \a
J. : & -

o

u ltshouldb.mbvm‘w t Pl {
i I“MMW

S and als v’npo jalt Jor !

ﬁz' . A list of dbde?wludl were issued
m&%b ovil -I. The Nagar Nigam,
Ghaziabad_has also lodged FIR on 3/12/2019, to the Police

i N fo inst the nine dairy
Station, Kavi Nagar for necessary actions against
jamopemtorsw:derﬂwPublichpertyDamgcConuulAﬁt.
1984 andAir(PrevenﬁonandConh'ol)Act. 1981 {Annexure-II).

3 Ffomtheabove,itisclwmatmmisbhmntvlohtinnonawwhhh
needs to be checked forthwith by stopping polluting activities and
recovering compensation from polluters, apart from any other

— e
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statuto
Ty action. Beyond Issuing notice, there is no Information about
any other action,

ulm&wmknwwmdlrmnmwwahw

PCB and Ghaziabad Nagar Nigam within one month by e-mail at
indicial-ngt@gov.in. The SPCB will be the nodal agency for
coordination and compliance.

A copy of this order be sent to UP State PCB and Ghaziabad Nagar
Nigam by, e-mail.

, »
%g, further consideration on 09.04.2020. *)

e y Ny
Sanary 24, 2080 Yz
0.A No. 989/2019
A
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